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Factual and Action taken Report of the Joint Committee 
Constituted by Hon’ble NGT (PB) Order Dated 20th April 
2022 in  OA  No. 188/2022 in the Matter of Dr. Anil 
Kumar Vs State of Chhattisgarh 
 
Hon’ble NGT (Principal Bench), New Delhi vide its order dated 20thApril, 2022 in 
OA no. 188/2022 ‘‘Dr. Anil Kumar Vs State of Chhattisgarh’’directed under Para 
1&2 as :- 
 

1.The grievances of the applicant are that Bharat Aluminium Company Ltd. 
(BALCO) is illegally dumping hazardous red mud waste in and around 
Korba town and covering the same by soil in violation of environmental 
norms. It is stated that red mud, which is generated during manufacturing of 
aluminium, contains toxic elements- fluoride, sodium, calcium, lithium, 
phosphorus, iron, manganese, silica, titanium, zinc, beryllium, caustic, 
sodium hydroxide etc., which requires safe disposal on secure land fill site. 
After commencement of production in the Year 1974-1975 in the plant 
having 1 lakh Ton capacity, red mud waste was kept in 6/7 big tanks. After 
taking over management, Vedanta Group increased the plant capacity from 
1 lakh Tonnes to 5.7 Tonnes. Illegal dumping of red mud waste in and 
around Korba town causes degradation of soil and contaminates 
groundwater making the sameunfit for use and also poses serious risk to 
lives and health of inhabitants. Prescribed SOP is also not being followed in 
disposal of fly ash which also spreads over entire Korba town aggravating 
environmental pollution. 
 
2. Having regard to the seriousness of the allegations, we are of the view 
that there is a substantial question of protection and improvement of the 
environment and, therefore, it is necessary to have the factual and action 
taken report in the matter. We, accordingly, constitute and direct Joint 
Committee of the MoEF & CC, CPCB, CGWA, State PCB, and District 
Magistrate, Korba to look into the grievances of the applicant and take 
requisite action by following due process of law. The State PCB will be the 
Nodal agency for coordination and compliance. The Joint Committee may 
meet within four weeks and undertake site visits, look into the grievances of 
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the applicant and take requisite action and may thereafter furnish factual 
and action taken report in terms of management of red mud (high volume 
waste) for the present matter in question as per national guidelines 
applicable for other similar type of industrial establishments within two 
months. 

 
In compliance of the Hon’ble NGT order the following committee members are 
nominated for conducting the field visit and submitting the factual and action 
taken report by the concerned departments:- 
 

1. Smt. Ranu Sahu, Collector Korba, District-Korba (C.G.) 
2. Shri. P. Jagan, Regional Director, Central Pollution Control Board 

Bhopal (M.P.) 
3. Dr.Bhardwaj Adiraju, Scientist “C’’ Integrated Regional Office Raipur, 

Ministry of Environment, Forest and Climate Change Govt. of India. 
4. Shri Rakesh Dewangan, Scientist “B’’ Central Ground water Board, 

Raipur (C.G.) 
5. Shri. Ankur Sahu, Regional Officer, Chhattisgarh Environment 

Conservation Board, Korba (C.G.) 

In compliance of the above order, the committee has organised the 1stmeeting 
through video conferencing on 18.05.2022 at 11:00 AM and attended by all the 
members and decided to conduct the field visit in the 1st week of June 2022. 
The minutes of the above meeting is enclosed at (Annexure-I). 

 
As decided in the meeting, the joint committee visited the M/s. Balco plant Ltd., 
Ash Dyke area on the abandoned red mud pond, fly ash dumping area (low lying 
areas), total 18 water samples were collected from different water resources such 
as Hand pump (11), Borewell (2), Nallah (4) and Hasdeo River (1) located in the 
vicinity of the area, Ambient Air quality  monitoring has been conducted at 4 
different locations in and around the BALCO area and stack emission monitoring 
has been conducted in all the existing stacks which are in operational inside the 
BALCO plant during the site visit conducted from 1st – 3rd June, 2022.  
 

The Nodal officer of the committee has sent a letter the applicant (Annexure -II) 
to present before the committee for for submission of information and facts 
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related to the case.  The apllicant Dr. Anil Kumar has present before the 
committee on 2.06.2022 at Regional Office, Korba during the meeting the 
committee members has discussed dilebetrlty with applicant regading the issues 
mentioned in the petition.  The committee requested the applicant to provide the 
copy of Annexure -1 which was stated in his petition copy however, the applicant 
could not produce the same before the committee.  
  

The status of the grievances raised by the applicant has been verified by the 
committee during the field visit and the factual status of the grievance are 
summarised below:  
 
Issue No. 01: Bharat Aluminium Company Ltd. (BALCO) is illegally 
dumping hazardous red mud waste in and around Korba town and covering 
the same by soil in violation of environmental norms. 

 
i. M/s BALCO, Korba was established in the year 1965 and started production 

from 1973 with a capacity of 1 LTPA Soderberg Smelter and 2 LTPA 
Alumina Plant from 1973-74 to 2009-10. However, BALCO’s new Smelter 
with prebaked technology and 540 MW Power Plant has also started from 
the year 2005-06. 

ii. The Alumina plant was operated to produce Alumina from bauxite through 
Bayer’s Process (Annexure-III), which was used as raw material in 
Aluminium metal production. Red mud was generated from Alumina plant, 
which is considered as waste material of alumina plant and disposed in to a 
total number of 7 red mud ponds constructed near the plant premises.  

iii. These red mud ponds were operated till 2009, as BALCO stopped the 
production of Alumina from September 2009 due to closure of Soderberg 
smelter plant and quality of Alumina powder produced by this plant was not 
adequate for new pre baked smelters. Therefore, industry stopped Alumina 
plant and bringing Alumina from Domestic and imported markets for 
production of Aluminium through pre baked smelters. 

iv. As per the records submitted by the industry to the joint committee it has 
been observed that a total quantity of 61.87 lakh MT Red mud has been 
generated during the period 1973- 2010.  

v. During the visit the industry has informed to the committee that Alumina 
Plant is not in operation since 24th September 2009. Project Authority has 
informed about the closure of unit to the CECB vide letter dated 23.09.2013 
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and copy of the same is enclosed as (Annexure-IV). M/s BALCO officials 
and other staff informed that before the closure of the Alumina unit industry 
used to collect the Red Mud in 7 Red Mud ponds. These Red Mud Ponds 
are converted into Ash dykes as per the Environment Clearance granted to 
industry for installation of power plants 540MW and 1200 MW by the 
Ministry of Environment, Forest and Climate change Govt. of India. 
(Annexure–V). Design of conversion of red mud ponds to Ash dyke has 
been prepared by Dr. Umesh Dayal Retd. Prof., IIT Kanpur. Accordingly, 
NOC’s have been granted by CECB and the copies of NOC’s are attached 
as (Annexure- VI). 

vi. The committee visited the red mud ponds area on 1st June 2022 and it has 
been observed that red mud ponds are converted to Ash dyke. No 
excavation of red mud area has been observed. 

vii. As requested by the applicant the committee revisited the red mud ponds 
area on 2nd June, 2022 and the applicant unable to show the committee about 
the excavated area and the areas/locations where the red mud is being 
dumped illegally by the industry.  

Issue No. 02: Illegally dumping hazardous red mud waste in and around 
Korba town causing degradation of soil and also poses serious risk to lives 
and health of inhabitants, Air and water pollution deteriorates the 
environmental quality: 

 
i. The committee observed that there is no illegal dumping of hazardous red 

mud waste in and around Korba town. 
ii. During the discussions with the applicant at the Regional Office, Korba, 

Chhattisgarh applicant requested to visit one dumping site (Khasra 
No.1194/6, 1194/3, 1112/2, 1112/4, 1194/6, 1193, 1203/1, 1203/2, 1194/7, 
1202/2, 1202/3, 1120/2, 1120/3, 1191/1 kha, 1191/3, 1206, 1194/2, 
1195/1, 1112/3, 1070/17, 1031, 1102/6 1158/4, 1162/1gh, 1159/4, 
1161/1/ka, 1162/1B, 1121, 1190/1, 1190/2, 1191/4, 1194/1, 1196/4, 
1162/1tr, 1119/2, 1119/5, 116/7/1, 1167/2, 1070/19, 1070/20, 1070/21, 
1070/23, 1070/27, 1070/28, 1029/29.  Total Rakba-22.38 Acre., where 
the industry has illegally dumped the red mud waste.  

iii. Accordingly, the committed visited the said site along with the applicant 
and no red mud or any hazardous waste has been found on the day of visit 
(Fig.no.-2) 
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The committee has collected the following information for confirmation of the 
facts: 

1. Ground and surface water quality monitoring: 

A total number of 18 water samples were collected from different water resources 
such as Hand pump (11), Borewell (2), Nallah (4) and Hasdeo River (1) located in 
the vicinity of the area.  

 

Table-I. Sampling locations along with their source (annexure-VII) 

S.NO. District Location lat Long Source 
Date of 

collection 

1 Korba Village-Parsabhatha 22.4053 82.7357 
Hand 
Pump 

01-06-22 

2 Korba Village-Rogbahari 22.4219 82.7443 
Hand 
Pump 

01-06-22 

3 Korba Belgirinallha up stream 22.4092 82.7575 Nalla 01-06-22 
4 Korba Belgirinallha down stream 22.3998 82.7119 Nalla 02-06-22 
5 Korba Dengurnallhadown stream 22.3777 82.7278 Nalla 02-06-22 

6 Korba Lalghat 22.3896 82.7457 
Hand 
Pump 

02-06-22 

7 Korba Dengurnallhaup stream 22.3858 82.7510 Nalla 02-06-22 

8 Korba Village-Salihabhatha 22.3293 82.7760 
Hand 
Pump 

02-06-22 

9 Korba Village-Bhaisma 22.2680 82.7761 
Hand 
Pump 

02-06-22 

10 Korba Village-Kukricholi 22.2766 82.7466 
Hand 
Pump 

03-06-22 

11 Korba 
Down stream near 
UrgaVillage,Korba 

22.2758 82.7345 
Hasdeo 
River 

03-06-22 

12 Korba Village-Naktikhar 22.3430 82.7726 
Hand 
Pump 

03-06-22 

13 Korba Village-Risdi 22.3672 82.7623 
Hand 
Pump 

03-06-22 

14 Korba Rampur Korba 22.3679 82.7466 Borewell 03-06-22 

15 Korba Village-Dader 22.3407 82.7441 
Hand 
Pump 

03-06-22 

16 Korba Village-Kharmora 22.3550 82.7484 Borewell 02-06-22 

17 Korba Village-Dumardih 22.4067 82.7892 
Hand 
Pump 

02-06-22 

18 Korba Village-Risda 22.3914 82.7544 
Hand 
Pump 

01-06-22 
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Table-II. Analytical Results of Basic Parameters in the water samples collected from the 
Korba area (Annexure-VII) 

Sr. Location PH 
EC 
µS/cm 

CO3 
mg/l 

HCO3 
mg/l 

Cl 
mg/l 

NO3 
mg/l 

SO4 
mg/l 

F 
mg/l 

TH 
mg/l 

Ca 
mg/l 

Mg 
mg/l 

Na 
mg/l 

K 
mg/l 

1 Parsabhatha 6.91 557 0 291 18 0.0 12.7 0.28 135 40 8.4 74.72 1.2 
2 Rogbahari 7.42 430 0 87 42 70.4 24.9 0.15 150 32 16.8 37.56 3.77 
3 Belgirinallha 

up stream 
7.03 112 0 43 11 0.0 7.1 0.01 50 14 3.6 2.69 5.69 

4 Belgirinallha 
down stream 

7.64 311 0 118 18 1.4 46.6 0.39 100 24 9.6 34.05 6.11 

5 Dengurnallha 
down stream 

6.79 173 0 56 18 1.0 20.3 1.09 60 16 4.8 10.83 7.63 

6 Lalghat 6.77 227 0 118 18 6.3 6.8 0.02 100 30 6 10.62 1.72 
7 Dengurnallhaup 

stream 
7.04 116 0 50 11 0.2 13.8 0.1 45 8 6 4.05 8.07 

8 Salihabhatha 7.21 238 0 93 21 25.6 5.5 0.29 95 32 3.6 8.75 4.31 
9 Bhaisma 7.14 1076 0 298 91 49.8 65.2 0.56 315 42 50.4 98.69 7.24 
10 Kukricholi 6.87 1496 0 409 151 21.0 94.7 0.02 325 64 39.6 179 9.55 
11 Downstream Nr 

Urga Village 
7.21 193 0 81 11 2.4 26.2 0.23 80 20 7.2 7.86 3.47 

12 Naktikhar 7.05 143 0 74 11 0.0 5.6 0.05 75 22 4.8 1.61 4.46 
13 Risdi 7.62 244 0 50 25 27.4 17.0 0.08 55 18 2.4 23.25 7.96 
14 Korba 7.53 69 0 12 11 6.8 4.1 0.08 25 4 3.6 2.09 6.83 
15 Dader 7.21 315 0 37 49 51.4 4.1 0.07 65 20 3.6 35.65 9.17 
16 Kharmora 7.06 67 0 19 7 9.0 2.8 0.08 20 6 1.2 2.24 6.27 
17 Dumardih 7.49 140 0 81 11 0.0 3.8 0.05 55 12 6 2.01 4.87 
18 Village-Risda 7.06 572 0 118 63 71.4 13.1 0.07 235 42 31.2 14 12.9 

 

Table-III. Analytical Results of heavy metals in the water samples collected from Korba 
area (Annexure-VII ) 

Sr. Location  Pb (mg/l) Fe (mg/l) Mn (mg/l) Cu (mg/l) Cr (mg/l) 
1 Parsabhatha 0 ND 0.018 ND ND 
2 Rogbahari 0 0.29 0.018 ND ND 
3 Belgirinallha up stream 0 0.13 0.005 ND ND 
4 Belgirinallha down stream 0 ND 0.083 ND ND 
5 Dengurnallha down stream 0 ND 0.135 ND ND 
6 Lalghat 0 ND 0.148 ND ND 
7 Dengurnallhaup stream 0 0.06 0.148 ND ND 
8 Salihabhatha 0 1.98 0.33 ND ND 
9 Bhaisma 0 1.73 0.291 ND ND 
10 Kukricholi 0 ND 0.109 ND ND 
11 Downstream Nr Urga Village 0 ND 0.109 ND ND 
12 Naktikhar 0 4.95 0.005 ND ND 
13 Risdi 0 1.035 0.369 ND ND 
14 Korba 0 ND 0.135 ND ND 
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Sr. Location  Pb (mg/l) Fe (mg/l) Mn (mg/l) Cu (mg/l) Cr (mg/l) 
15 Dader 0 0.161 0.356 ND ND 
16 Kharmora 0 0.126 0.044 ND ND 
17 Dumardih 0 2.014 0.057 ND ND 
18 Village-Risda 0 ND 0.538 ND ND 

 
a) The results of the chemical analysis of all the 18 water samples collected 

from the Balco, Korba area, were compared to the Drinking Water 
Standards as prescribed by the Bureau of Indian Standards (2012).  

b) The monitoring results of basic parameters are well within the acceptable 
limit as per the BIS standard.  

c) As far as Fluoride contamination is concerned, all the samples are within the 
acceptable limits of BIS, i.e. below 1.5 mg/lit.  

d) High nitrate concentration (45 mg/l) was recorded in Rogbahari, Bhaisma, 
Dadar and Risda areas. 

e) Copper, Zinc, Chromium, and Lead were recorded within the BIS 
prescribed limits of drinking water.  

2. Information from Agricultural Department:   
a) During visit the committee has requested the agriculture department 

Govt of Chhattisgarh at Korba to provide the copy of report if any 
study conducted on soil degradation in and around Korba area. 

b) In reply to committee’s request, the agriculture department has 
informed that due to no compliant about soil degradation, the 
department has not carried out any such study(Annexure-VIII). 
 

3. Information from State Health Department: 
a) The reports obtained from the CMHO, Korba Chhattisgarh in not 

inline with the issues raised by the applicant in the petition 
(Annexure-IX). 

4.  Ambient air quality monitoring: 

a) Ambient air quality monitoring was carried out at 4 locations for 24 hours 
for PM10, PM2.5, SO2&NOx in the villages around BALCO plant. 

b) A total number of 04 ambient air quality monitoring stations were installed 
and monitoring was carried out for 24-hour basis and assessed the day and 
night air quality of the area. The value at all monitoring locations were 
found within the NAAQS. The concentration of primary gaseous 
pollutants i.e. PM10, PM2.5, SO2 & NOx were found within the 
limit(Annexure-X) 
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c) The industry has installed one Continuous Ambient Air Quality Station 
(CAAQMS) at Balco Plant Parsabhata gate and it was found operational 
during visit. The CAAQMS data for the period 01.06.2022 to 03.06.2022 
were also collected and analysed and it was observed that the CAAQMS 
data showing that the all the parameter are within the NAAQM standards 
the same was places as (Annexure-XI). 
 

5. Stack Emission monitoring: 
a) The major source of air pollution is from power plant and smelters. The 

major stacks are FTP stacks in smelters and power plant stacks.  The stack 
emission monitoring has been conducted at all the operational stacks for 
consented parameters i.e. PM, NOx and SO2.  

b) In BALCO plant, there are total 24 major process stacks out of those 20 
stacks have been found operational remaining stacks were under scheduled 
maintenance during visit and monitoring has been conducted all the 
operational during the joint committee visit.  

c) At the time of visit, 540 MW Power plant U#1, U#2 and 1200 MW Power 
plant U#2, U#4 were not in operation due to scheduled maintenance and 
other exigencies. The details of non-operational units at the time of visit are 
enclosed as (Annexure-XII). 

d) Stack emission monitoring report obtained from Regional Office, Korba 
Chhattisgarh has been analysed and it was observed that for the 540 MW 
stack PM and NOx are with in the prescribed limits and SO2 has been 
reported 1024 mg/Nm3 and 1124 mg/Nm3 for unit #3 and Unit #4 
respectively which clearly indicated that the SO2 norms has been exceeds 
the prescribed limits i.e. 600 mg/Nm3 (Annexure- XIII). 

e) In the case of 1200 MW plant similar trends has been observed the SO2 
values for Unit#1 and Unit #3 are 980 mg/Nm3 and 1040 mg/Nm3 
respectively it was also clearly indicated that the SO2 norms has been 
exceeds the prescribed limits i.e. 600 mg/Nm3 (Annexure-XIV). 

f) As per CPCB guidelines and EC Industry shall install OCEMS in all the 
existing stacks. During the visit the same has been verified and it was 
observed that OCEMS has been installed by the Project authorities in all the 
existing stacks. 

g) The OCEMS data of 1200 MW plant stacks and 540 MW stacks has been 
observed for the period 1st – 3rd June, 2022 and it was also clearly indicted 
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that that the SO2 norms has been exceeds the prescribed limits i.e. 600 
mg/Nm3 (Annexure-XV) 

h) As per CPCB guidelines all the power plants shall install the FGD units in 
their respective plants to control the SO2 emission levels by 31.12.2023 
(Annexure-XVI) 

i) However, on the day of visit work related to installation FGD unit was not 
observed. Project authorities didn’t provide any time line for installing the 
same. 

Issue no. 3: Prescribed SOP is not being followed in disposal of fly ash 
 
As per the information provided by the industry that total coal consumption of the 
unit is 28000 Metric Tons per Day for 1740MW power generation (Including 1200 
MW and 540 MW Power plants).  
The average ash content in the coal is approx. 40% accordingly 11200 Metric Tons 
per Day ash will be generated for disposal. The unit has provided following 
systems for handling of fly ash and bottom ash. 
  

a) Bottom ash disposal system: In order to Environment friendly disposal 
of bottom ash up to ash pond the unit has installed High Concentration 
Slurry Disposal (HSCD) system. Installation resulting into reduction in 
water consumption and increasing the capacity utilization of ash ponds. 
The unit has installed 04 no. of HCSD in 1200 MW and 02 no. of HCSD 
in 540 MW Power plant with the capacity of 315m3/Hr and 208m3/Hr 
respectively. 

b) High Concentration Slurry Disposal (HCSD): HCSD system 
comprises of controlled and monitored feeding system for fly ash & 
bottom ash followed by a homogenous mixing in an adequately designed 
Agitator Retention Tank and further pumping to disposal area through 
the piston diaphragm / hydraulic piston pumps. Conventional lean slurry 
disposal system and ash water recovery system have some limitations 
and/ or disadvantages such as huge amount of water wastage,  
groundwater contamination, potential ash pond collapse, vast land 
required for ash dykes, higher costs for ash pond construction and higher 
power consumption. Therefore, unlike of lean system M/s BALCO has 
adopted HCSD system which has much more advantages above lean 
slurry system and for its state of art technology. 
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c) Fly ash handling system: The unit has provided Hybrid system 
consisting of ESP and bag filters for controlling the air pollution from 
the thermal power plants. The dry fly ash has been collected in 08 No. of 
Silo’s with the capacity of 1000 MT each has been provided for dry ash 
disposal through bulkers and same is send to cement plant and brick 
manufacturing unit. The fly ash generation and utilization details for the 
last 3 year is given below: 

 
Table – IV Fly Ash Utilization Details (Annexure-VII) 

Note: All the values are in MT. 
 
 It can be analysed from the above that industry is utilising 100 % fly ash 

from last three financial years. 
 However, the industry didn’t provide the timeline frame for utilisation of 

legacy as (in percentage of Annual ash) as per the Fly ash notification dated 
31.12.2021 issued by the Ministry of Environment, Forest and Climate 
Change.  

 As per Environmental Clearance issued by the MoEF & CC vide letter no. 
J-11011/123/2007-IA. II (I) dated 22.04.2022 wherein specific condition 
xiv. states that “Legacy ash stocks of 18.2 Million tons shall be liquidated by 
December 2024. The vehicles carrying as from dyke shall use tarpaulin 
covers. No additional ash pond shall be developed for ash disposal.” 
 
 

  

Power 
Plant 
 

2019-20 2020-21 2021-22 

Generation Utilization Generation Utilization Generation Utilization 

1200 
MW 

1,884,373 1,905,694 
(101.13%) 

2,214,681 
 

2,306,720 
(104.16%) 

2,139,353 2,826,834 
(132.14%) 

540 MW 984,636 988,511 
(100.39%) 

929,897 957,948 
103.02%) 

994,800 1,207,713 
(121.40%) 

270 MW  Ash not generated as the plant is under temporary shutdown/ suspension 
from December 2015. 
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d) Disposal of fly ash in low lying areas:  
         The committee has visited the places mentioned in newspaper clippings 
(petition copy) as well as 14 places out of 23 places.  The committee found that in 
9 places dumping of approved quantity of fly ash is completed and soil covering 
has been done. The status of ash disposal in all the 14 low lying areas are 
summarized in below table.  
 

 
Table – V.  Details of fly ash dumped in Low Lying areas (Annexure-XVIII) 

S.No. Name of 
industry  

Name of 
Low-
Lying 
Area 

Latitude Longitude Khasra No. 
(in Acre/ 

Hect.) 

Permission 
Letter No. 
and Date 

Permitted 
Quantity 

in MT 

Present Status 

1 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 
Dist-
Korba(C.G.) 

Village -
Tarda, 
Thesil 
Kartala, dist 
korba 

 
22.275787 

 
82.734546 

Khasra 1093/1, 
Total Rakba-

4.10 Hect. 
 

Ltr.No.-131     
dated – 

27/05/2020 

20,00,000M
T 

Approved 
Quantity is 
dumped & soil 
covering has 
been done. 

2 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 
Dist-
Korba(C.G.) 

Village – 
Barbuspur, 
Tehsil-
Korba, 
Dist-Korba 

 
22.297917 

 
82.71945 

Khasra - 
118/3, Rakba- 
1.10 Acre, 
Kh.No.-225/3, 
Rakba-320/3, 
320/5, 320/8, 
322/7 , Rakba- 
1.46 Acre 
Total 
RakbaArea – 
2.56 Acre 

Ltr.No.-251     
dated – 

11/06/2020 

82,680 
MT 

Approved 
Quantity is 
dumped & soil 
covering has 
been done. 

3 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 
Dist-
Korba(C.G.) 

Village – 
Barbuspur, 
Tehsil-
Korba, 
Dist-Korba 

 
22.297917 

 
82.71945 

Khasra – 241/1 
, 
TotalArea – 
4.28 Acre 
 

Ltr.No.-655     
dated – 

02/09/2020 

42,000 
MT 

Approved 
Quantity is 
dumped & soil 
covering has 
been done. 

4 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 
Dist-
Korba(C.G.) 

Village – 
Barbuspur, 
Tehsil-
Korba, 
Dist-Korba 

 
22.295752 

 
82.722908 

Khasra No.-
69/1, 69/2, 
69/3, 81/1, 
81/6, 84/1, 
84/5, 98/5, 
111/1, 111/4, 
111/6, 111/7, 
115/2, 115/7, 
118/7, 124/8, 
128, 141, 177, 
185/2, 185/5, 
185/8, 187/4, 

Ltr.No.-1517    
dated – 

23/02/2021 

1,15,000 
MT  

Approved 
Quantity is 
dumped & soil 
covering has 
been done. 
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224/2/1, 260/1, 
265/2, 265/3, 
276/1, 276/4, 
319/4, 282/2, 
282/3 having  
Rakba – 
11.617 Hect. 
and Rakba- 
244/1, 244/2, 
319/3 Rakba- 
0.972 Hect.            
Total Rakba- 
12.589 Hect.. 

5 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 
Dist-
Korba(C.G.) 

Village – 
Barbuspur, 
Tehsil-
Korba, 
Dist-Korba 

 
22.29046 

 
82.738513 

Khasra No.-. 
184/2, 
220/7and 
184/10, 
Rakba-  0.991 
hect, 0.024 
hect, 0.441 
hect. Total 
Rakba- 0.756  
Hect. 

Ltr.No.-01      
dated – 

01/04/2021 

30,000 
MT 

Approved 
Quantity is 
dumped & soil 
covering has 
been done. 

6 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 
Dist-
Korba(C.G.) 

Village – 
Barbuspur, 
Tehsil-
Korba, 
Dist-Korba 

 
22.296334 

 
82.729394 

Khasra No.-. 
74/8, 114/3/2, 
114/6, 117/8, 
169/4, 184/7, 
202/3, 314/4, 
342/2, 344/6 
Total Rakba- 
3.914  Hect. 

Ltr.No.-42      
dated – 

21/05/2021 

1,50,000 
MT 

Approved 
Quantity is 
dumped & soil 
covering has 
been done. 

7 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 
Dist-
Korba(C.G.) 

Village –
Dhongdarh
a, Tehsil- 
Kartala 
Dist-Korba 

 
22.265851 

 
82.835632 

Khasra No.-. 
416/1, 417, 
419/3, 636/4,   
Total rakba - 
4.569 hect. 

Letter.No.-
383   dated – 
16/08/2021 
and Letter 
No. 790 dated 
02/12/2021 

5,00,000 
MT 

Approved 
Quantity is 
dumped & soil 
covering has 
been done. 

8 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 
Dist-
Korba(C.G.) 

Village – 
Naktikhar 
Tehsil-
Korba, 
Dist-Korba 

 
22.330232 

 
82.776990 

Khasra No.-. 
235, 237/2, 
246, 252/2, 
245/2, 286, 
797/31, 952, 
955, 957, 958, 
959/2,          
Total Rakba-
4.596 hect., 

Ltr.No.-498    
dated – 

16/09/2021 

90,000 
MT 

Approved 
Quantity is 
dumped & soil 
covering has 
been done. 

9 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 

Village – 
Urga 
Tehsil-
Korba, 
Dist-Korba 

 
22.260789 

 
82.724249 

Khasra 
No.1194/6, 
1194/3, 1112/2, 
1112/4, 1194/6, 
1193, 1203/1, 
1203/2, 1194/7, 
1202/2, 1202/3, 

Ltr.No.-622    
dated – 

21/10/2021 

3,00,000 
MT 

Approved 
Quantity is 
dumped & soil 
covering has 
been done. 
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Dist-
Korba(C.G.) 

1120/2, 1120/3, 
1191/1[k, 
1191/3, 1206, 
1194/2, 1195/1, 
1112/3, 1070/17 
Total Rakba –
8.87 Acre and 
Khasra No. 
1031, 1102/6 
1158/4,1162/1?k, 
1159/4, 
1161/1/d2, 
1162/1B, 
1162/1?k, 1121, 
1190/1, 1190/2, 
1191/4, 1194/1, 
1196/4,1162/1=, 
1119/2, 1119/5, 
116/7/1, 1167/2, 
1070/19,1070/2
0,1070/21,1070/
23, 
1070/27,1070/2
8, 1029/29 Total 
Rakba- 13.51 ½ 
Acre.  Total 
Rakba-22.38 
Acre., 

10 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 
Dist-
Korba(C.G.) 

Gram 
Panchyat – 
Katbitla, 
Tehsil-
Korba, 
Dist-Korba 

 
22.249854 

 
82.689097 

Khasra No.-. 
6/1, 38//1      
Total rakba- 
5.2 Hect. 

Ltr.No.-783    
dated – 

01/12/2021 

3,00,000 
MT 

Approved 
Quantity is 
dumped & soil 
covering has 
been done. 

11 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 
Dist-
Korba(C.G.) 

Village – 
Kurudih 
(Barbuspur
) Tehsil-
Korba, 
Dist-Korba 

 
22.297127 

 
82.737829 

Khasra No. 
6/4, 6/5, 6/6, 
6/7         Total 
Rakba- 0.47 
Acre 

Ltr.No.-1279  
dated – 

11/03/2022 

25,000 
MT 

Approved 
Quantity is 
dumped & soil 
covering has 
been done. 

12 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 
Dist-
Korba(C.G.) 

Village – 
Kukricholi 
(Bhaisma),  
Naktikhar 
Tehsil-
Korba, 
Dist-Korba 

 
22.278075 

 
82.746998 

Khasra No. 21, 
23, 34/1, 34/3, 
38,42/4, 
43/1,43/2 
Rakba 4.963 
Hect. And 
Khasra No. 
261/1 Rakba- 
2.630 Hect. 
Total Rakba- 
7.593 Hect. 

Ltr.No.-62  
dated – 

22/04/2022 

5,00,000 
MT 

Dumping of fly 
ash is under 

process. 
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13 M/s Balco 
Aluminium 
Company 
Limited, 
540+1200 
MW TPP, 
Balco Nagar, 
Dist-
Korba(C.G.) 

Village – 
Nonbirra   
Tehsil-
Kartala, 
Dist-Korba 

 
22.261286 

 
82.815404 

Khasra No. 
667/3 and 
680/2d 
Total Rakba- 
2.122 Hect 

Ltr.No.-88      
dated – 

11/03/2022 

1,00,000 
MT 

Dumping of fly 
ash is under 

process. 

14 M/s Lanco 
Amarkantak 
Power Ltd, 
600 MW 
TPP, Vill- 
Patadhi, Dist-
Korba(C.G.) 

Village – 
Risda   
Tehsil-
Korba, 
Dist-Korba 

 
22.382397 

 
82.746415 

724/1, 726/1, 
726/4, 726/5, 
727/4, 727/5, 
728 and 729/2, 
Total Rakba- 
8.43 Acre 

Ltr.No.-1094      
dated – 

28/01/2022 

 10,00,000 
MT 

Dumping of fly 
ash is under 

process. 

 

          Regional officer, Korba, Chhattisgarh has issued the letter to M/s. BALCO 
for submitted the compliance on monthly basis as per SOP issued by the CPCB 
and SPCB (Annexure -XIX) 
 

Issue no. 4:Plantation was not carried out as per permission 
 

i. It has been observed that ample green belt was observed during the field 
visit. Plantation has been observed around all along the boundary of the 
plant and inside the plant and town ship area also.  
 

ii. Plantation work has been just started in the Ash Dyke number 3 and it was 
informed by the PP that plantation will be started in ash dyke number 1 and 
5.  
 

iii. “A Report on Monitoring and Evaluation of Plantation” at BALCO by NAV 
Aastha Jan Vikas Seva Samiti submitted by PP has been analyzed and it was 
observed that actual plantation was done on 575 acres out of 1973 and it 
was also stated that as per EC/CTE/CTO condition the targeted plantation 
has been completed in all units of BALCO, Korba and the survival 
percentage of plantation done by BALCO, BALCO Nagar, Dist. Korba, 
Chhattisgarh is about 80.10% whch is outstanding performance by the 
company  
(Annexure-XX) 
 

iv. However, Industry got expansion for Aluminum Smelter from 5.75 LTPA to 
10.85 LTPA for which Environmental Clearance was issued by the MoEF & 
CC vide letter no. J-11011/123/2007-IA. II (I) dated 22.04.2022 wherein 
specific condition xxi. States that “Three tier Green Belt shall be developed 
in a time frame of one year covering 33% of total area with native species 
all among the periphery of the project site of adequate width and tree 
density shall not be less than 2500 per ha. Survival rate of green belt 
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developed shall be monitored on periodic basis to ensure that damaged 
plants area replaced with new plants in the subsequent years GB action 
plan is given as below (Annexure -XXI) 

 
 

S. 
No. 

Details  Total 
area  
(In ha) 

Existing 
Plantatio
n Area 
(In ha) 

On-
Going 
Plantati
on Area  
(in ha)  

Action Plan: 
Green Cover 
Proposed up to 
FY 24 (in ha) 

Total 
Green 
cover- 
(in ha) 

Total 
Green 
cover 
- (%) 

Species Proposed  

FY 
22 

FY 
23 

FY 
24 

1. Integrated 
Aluminum 
Smelter  

383.63 97.72 0.81 5.0 5.85 17.40 126.8  
 
 
 

 
33% 

Karanj, Neem, Pipal, 
Sal, Sarai, Arjun, 
Sagori, Banyan, 
Sisoo,Rain tree, 
Gulmohar, 
Mahua,Badam etc 

2. Ash Dyke 151.75 8.87 - 6 10 9.24 34.11 
3. Township 

land 
263.04 126.49 6.84 2 2 2 139.33 

4. Balance other 
land 

301.49 20.94 7.12 10 10 15 63.06 

 Total Area 1099.91 254.02 14.77 23 27.85 43.64 363.28 
 

 
 
Action Taken: 
 

1. The constitution of district level Fly ash committee for district Korba has 
been completed and an order also issued in this regard on dated 07.06.2022 
(Annexure-XXII ) 
 

 
 
 

Conclusions:  
 
 

a) The joint committee individually has visited the red mud ponds area on 1st 
June 2022 and on 2nd June, 2022 along with applicant and it has been 
observed that red mud ponds are converted to Ash dyke, no excavation of 
red mud area has been observed and areas/locations were the red mud is 
being dumped illegally by the industry was not found. 
 

b) The ground water monitoring results of basic parameters are well within the 
acceptable limit as per the BIS standard.  
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c) As far as Fluoride contamination is concerned, all the samples are within the 
acceptable limits of BIS, i.e. below 1.5 mg/lit.  

 

d) The agriculture department has informed that due to no compliant about soil 
degradation, the department has not carried out any such study. 
 

e) The reports obtained from the CMHO, Korba Chhattisgarh is not in line 
with the issues raised by the applicant in the petition. 
 

f) The ambient air quality parameters monitored at all monitoring locations 
were found within the NAAQS. The concentration of primary gaseous 
pollutants i.e. PM10, PM2.5, SO2& NOx were found within the limit. 
 

g) The SO2 concentrations in stacks of 1200 MW power plant and 540 MW 
power plant has exceeds the prescribed limits 600 mg/Nm3. 
 

h) The industry is utilising 100 % fly ash from last three financial years.   
 

i) The industry didn’t provide the timeline frame for utilisation of legacy as (in 
percentage of Annual ash) as per the Fly ash notification dated 31.12.2021 
issued by the Ministry of Environment, Forest and Climate Change. 
 

 

j) It has been observed that ample green belt was observed during the field 
visit. Plantation has been observed around all along the boundary of the 
plant and inside the plant and town ship area also. However, as per EC 
condition 33% green belt shall be developed by the industry by F.Y 2023-24 
as committed.  
 
 

Recommendations: 
 

 As committed by the Project authorities to undertake take plantation in 

363.27 Ha by F.Y 2024 as per EC condition and the compliance status shall 

be submitted on quarterly basis to respective authorities. 

 Legacy ash stock 18.2 million tons shall be liquidated by December, 2024 

for which the district level Fly Ash committee may take the time frame line 

and execution plan of the same. 









. To install more number of piezometers around the fly ash dykes to check the

ground water quality. r-

r As the major emissions are fluoride from the pot room roof, the sampling

frequency should be increased, and sampling is done at multiple locations.

Ankur Sahu,
Regional
Officer,
CECB,

Korba (C.G.)

Rakesh
Dewangan,
Scientist "
B" Central

Ground
Water Board,

Raipur

Dr.Bhardwaj
Adiraju, Sci
..C" IRO,

MoEF& CC
Raipur

P. Jagan,
Regional
Director,

CPCB,Bhopal

Smt. Ranu
Sahu, Collector
Korba, District-

Korba
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Photographs taken during the visit of M/a Balco and 
Korba Area 

 
Figure 1 Red mud pond/Ash dyke  visit Figure 2  place visited as informed by the applicant 

  
 

Figure 3 Ash dyke visit with applicant 
 

Figure 4 Plantation in reclaim ash dyke area 
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Figure 5 SLF leachate collection 
 

Figure 6 View of SLF No. 2 

 
 

 

Figure 7 Balco FTP Stack Figure 8 Fly ash filling in low lying area  at village- 
Dong dharha 
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Figure 9 Fly ash filling in low lying area  at village- Barbaspur 

 
Figure 10 Fly ash filling in low lying area  at village- 

Barbaspur near petrol pump. 
 

 
 
 
 

 

Figure 11 Fly ash filling in low lying area  at village- Risda. 
 

 
 
 

Figure 12 Fly ash filling in low lying area  at village- 
Tarda. 
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Figure 13 Water sample collection Dengurnallha down stream, 

Balco nagar Korba. 
 

Figure 14 Ground Water sample collection at  village-
Rogbahari, Balco nagar korba 
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